IN THE CE

OA 266/ 2000

Rakesh Mittal son of Shri Virdhi Chan

resident

At present posted as Jrg Engineer Gri

Engineer

of Mayur Colony, Near New Po

(TRD), WR, Kotas

VERSUS

NTRAL ADMINISTRATIVE TRIBUNAL, JAIPUR BENCH, JAIPUR,

DATE OF QRDER; 21332003

d Gupta aged &out 36 years
st Offi ce, Kota Jun, Kotaji

- I1, Under Sxj Section

sistpplicants

1 Union of India through General Manager, Western Railway,

Churchgalie, Mumb aiji

23 The Divisional Railway Managex

Division,

3 Shri Mukesh Galav, Jr7 Enginee

Engineer

4 SHri Rajendra Prasad Shama, B

Section Bngineer (THY), Western Railw

None present for either sidej

CORAM ¢
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Mrsi MsL., Chauhan, Member (Ju

ORDER (ORAL)
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nt shall be gran tedi: It appe
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rosecutioni

o

f/!/ z..)

(J)
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» Wstern Railway, Kota

r Gr, I1II, under Sry Section
ol
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1t none appeared on behalf
3:120035! Today also, none
seen fron order
cally ordered that no

ars that applicant has lost
ngly this ©A is dismissed
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